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(totalling 660 KM) in Chamoli, Tchn 
Garhwal, Pauri GarhwaJ Almoia and 
Pithoragaih Districts only Construction and 
improvement ol all the roads, excepting one 
road in Cbamoli district where scope of works 
was curtailed for security reasons, have been 
completed by Directoi General Border Roads 
and they are opened to traffic.

<b) Does not anse

Fire in A G. Office* Trivandrum

1236 SHRIMATI BHARGAVI THAN- 
KAPPAN Will the Minister of F1NANC1 
be pleased to state

(a) the approximate loss suffered as a 
result of hre in the Accountant General s 
office at Tmandtum  (Kerala), and

(b) the causes leading to the said accalcnt 
as per enquiry conducted by Government }

I I lk  MlNISThR Ol ST A IL  IN TH1 
MINISTRY OI I1NANCL (SHRI K R 
GANfcSH). (a) The loss suffered as a iesult 
of fire m the office of the Accou jtant Genera] 
at Trivandrum on 24th November, 1971 has 
been estimated at Rs 1 95 ,600/- 
(Rs 125,000/- ou account o f building and 
electric equipments and Rs 70 ,000/- on 
account of furniture and machines)

(b) The matter has been leferred to the 
Police and the results of then enquiry are 
awaited
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Encashment of Cheque* with 
Signature of Depositors 

in Hindi

1240. SHRI BIBHUTI MISHRA : Will 
the Minister of FINANCE be pleased to 
state :

(a) whether in the Branch of Centra? 
Bapk of India in Connaught Place, New 
Delhi the signatures of depositors in Hindi 
need extra verification while the signatures in 
English do not need such a verification; and

(b) whether this practice causes delay 
for cashing the cheques signed in Hindi ?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN) : (a) 
and (b). AH signatures on cheques, whether 
in Hindi or English are verified. Specimen 
signature cards of Hindi and English are 
kept at two different counters and verified 
separately before the cheques are passed for 
payment. No extra verification is required 
for Hindi signatures. The time taken in veri­
fying the signatures in Hindi or in English 
on cheques is more or less the same.

Export of Refitted Wait Produced by 
Dfgbo! Refinery

1241. SHRIMATI JYOTSNA CHAN- 
I>A : Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to sta te :

(a) whether export of refined wax pro­

duced by Digboi Refinery was stopped last 
year;

(b) if so, the reasons therefor; and

(c) whether Government propose to 
renew export from this year ?

THE MINISTER OF LAW AND 
JUSTICE AND PETROLEUM AND 
CHEMICALS (SHRI H. R. GOKHALE) :
(a) to (c). During 1971, the demand for 
paraffin wax increased sharply. Consequently 
several measures had to be taken to meet 
the increase in the demand, and these inclu­
ded stopping of exports. The full impact of 
the measures taken will be felt only during
1972. Until there is surplus availability, 
export of paraffin wax would not be 
permitted.

Memorandum submitted by Central 
Government Pensioners

1242. SHRIMATI JYOTSNA CHAN­
DA : Will the Minister of FINANCE be 
pleased to state :

(a) whether Government have received 
a memorandum from the Central Govern­
ment pensioners who retired from service 
between January, 1967 and December, 1968;

(b) whether Government merged the 
Dearness Allowance with pay from 1st 
December, 1968 in the case of their 
employees and whether this benefit was 
extended to the aforesaid pensioners: and

(c) if not, the reason therefor ?'

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Yes, Sir.

(b) and (c). f ollowing an agreement in 
the National Council of Joint Consultative 
Machinery between the Government and staff 
sides a portion of dearness allowance is being 
treated as pay for certain purposes, including 
pensionary benefits, with effect from 1st 
December, 1968. The agreement was to 
apply the orders from a specific date and the




